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TELECOM REGULATORY AUTHORITY OF INDIA

Mahanaagar Doorsanchar Bhawan, Jawahar Lal Nehru Marg,
’ ’ (Old Minto Road), New Delhi-110002
Fax : 91-11-23213294

No. 18-04/2005/GA(UPS) 5 Aug 2010

Sub: LIMITED TENDER ENQUIRY/QUOTATIONS FOR
20 KVA UPS ( 3 phase in single phase out )

TRAI intends to purchase 2 nos. 20 KVA UPS (Luminous/Pegassus or
equivalent) three phase in and single phase out with 3 hrs back up time containing
32 nos. of 12 Volt — 65 AH batteries (Exide/Quantas or equivalent) for each UPS with
racks. You are therefore, requested to intimate the availability and quote the rates
for the 20 KVA UPS alongwith battery bank per unit.

2. The tenderer will be required to keep the offer open for a period of 90 days
from the date of submission of tenders. The delivery of the UPS and batteries shall
be made within 15 days of the receiving of supply order. The payment shall be
made on successful installation of the UPS in TRAI office.

3. TRAI reserves the right () To accept or reject any or all limited tender
enquiry/quotations in part or in full without assigning any reasons. (ii) To re-tender or

negotiate with the lowest tenderer as regards the rates, terms and conditions of the
tender.

4 The authority for acceptance of the tender rates will rest with the Competent
Authority of TRAI , who does not bind himself to accept the lowest or any other
tender. Acceptance of tender documents and tendered rates will be communicated

through a letter. All the documents submitted by the tender shall become the
property of TRAI.

5. The rates of 20 KVA UPS ( 3 phase in single phase out ) with 3 hrs back
containing 12 Volt-65 AH batteries with racks may be indicated. The details of
applicable taxes and other levies if any, shall also be indicated. Sealed Tender
enquiry/Quotations may reach to the undersinged by 20" Aug 2010 positively. The
quotations received after due date shall not be entertained.

Yours faithfully

f%jwy\ )
( Ashok Chakrapani——.
Sr Research Officer ( Gen Admn )

ASHOK CHAVRAPANI
Senior Resecor Hiicer
Telecom Reguiatory ority of India
Viahanagar Doorsenchiar Bhavan

. - . o
Jawaharlal Neluwu Marg, lew Delhi-2
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TELECOM REGULATORY AUTHORITY OF INDIA
Mahanagar Doorsanchar Bhawan, Jawahar Lal Nehru Marg,
(Old Minto Road), New Delhi-110002

Fax : 91-11-23213294

No. 18-04/2005/GA(UPS) [C Aug 2010

Sub: LIMITED TENDER ENQUIRY/QUOTATIONS FOR
ELECTRICAL WIRING JOB FOR INPUT/QUTPUT
CONNECTIVITY OF 20 KVA UPS

TRAIl intends to award the electrical wiring/cabling job for connectivity of two
nos. 20 KVA UPS with main electricity supply line and further supply of UPS power
to the disbribution points located in three different halls at 2™ floor of TRAI Office.

The electrical job entails installation/extension of the following electrical
equipments/wiring etc.

S| ltem Approx. | REMARKs
No. Quantity
01 35 Sq. mm | 150 Havels/Anchor
Flexible  Copper | meters make
wire
02 10 Sq. mm | 60 Havels/Anchor
Flexible Copper | meters make
wire
03 10 Sq. mm | 250 Havels/Anchor
Flexible Copper | meters make
wire
04 MCB - 160 AMP | 02 Nos. | Havel/Anchor
Make
05 Automatic MCB - | 02 Nos. | Havel/Anchor
100 AMP make
06 MCCB Box with |02 Nos | Havel/Anchor
iIndicator make
07 MCCB Box (|03Nos |Havel/Anchor
double door) make
08 TPN of 100 Amp | 02 Nos Havel/Anchor
make
09 PVC pipes 100 Havel/Anchor
meters make
10 Labour Charges, | -- --
if any
2. The tenderer will be required to keep the offer open for a period of 90 days

from the date of submission of tenders. The firm which will be awarded the above job
shall be liable to complete the work within 15 days of the award of the work. The
payment shail be made on successful completion of the job. |
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TELECOM REGULATORY AUTHORITY OF INDIA

Mahanagar Doorsanchar Bhawan, Jawahar Lal Nehru Marg,
(Old Minto Road), New Delhi-110002
-2- Fax : 91-11-23213294

3. TRAI reserve the right :- () To accept or reject any or all limited tender
enquiry/quotations in part or in full without assigning any reasons. (ii} To re-tender or
negotiate with the lowest tenderer as regards the rates, terms and conditions of the

4. The tenderer is advised in his interest to visit the site of work and acquaint
himself with all local conditions, means of access to the work, nature of work etc.
The authority for acceptance of the tender rates will rest with the Competent
Authority of TRAI , who does not bind himself to accept the lowest or any other
tender. Acceptance of tender documents and tendered rates will be communicated

through a letter. All the documents submitted by the tenderer shall become the
property of TRAI.

o} The item wise rates of the above items may be indicated separately for cable
in per meter and for other electrical equipments in per unit. The details of applicable
taxes and other levies |if any shall also be indicated. Sealed Tender
enquiry/Quotations may reach to the undersinged by 20th Aug 2010, positively.
The quotations received after due date shall not be entertained.

Yours faithfully

O

( Ashok Chakrapani )
Sr Research Officer ( Gen Admn )
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